
1 	0 \~ -' 6 	
- 

A) 

Serial 
No. of 	Date of 	 Order with Signature 
Order Order 

a transfer on administrative grounds pe rse. 

At this stage Ar. 3al states that the 

re N re se nt at ion of the ap 1 ic ant d ated 

18-9-96 wherein besides this SO under 

challenge, he has given Jajur Ro. and 
-LLv 

Sra SO two alternative places. This -_------ 

reresentation is under consideration 

and willt be disposed of. iespndents are 

directed to dispOSe of this tpresentation 

within twoweeks. Call on 10th of October,96 
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3 10.10.% Shri B.KJaI, Additional Stardi iq  
Counsel has produced I copy of the order 

dated 9.10.1996 pIssed by the Superintend 

of Post Offices, Cuttack North Division,  

Cuttack under which the applicant 
Un I.= 1.,, 1& 	run v 	. 	 4 "hn 	4 e I 	-.. 	- 
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under orders of transrk, 
to .CaPur is  
S.5.0- 	 C? •'\ 

posted as J& Jaj pur Road# it is a iso point ci
CS out that JIjpur is one of the chosen 	 - 

stations. In this view of the atter and 

as the grievance of the applicant has been 

redressed, there is no further grievance t 	 L'7 

be decide d in this Appi icat ion. S hr I t .&at h 	
0C 

counse 1 for the applicant makes a submissio  

for payment of salary. That is a matter 

t 0 be dec ided in a fresh Appi icat ion • He 

may, if he has a cause of action, approach 	 K 
his Tribunal. With this observation, this 

Applict ion is disposed of,, and for technicifis  
purpose it is dismissed • 
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